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ONAL COMPANY LAW TRIBUNAL
MUMBAI BI'NCH, MUMBAI

Present:

C.P No.29/(MAH)l2Ot7
M.A. No.4O5/2017

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)
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No NAME

V. NALLASENAPATHY
\lenrber (Te.hnjcal)

NATI

ATIENDENCE-CUM-ORDER SHEEI OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y LAW TRIBUNAL ON 13.1 I.2017

NAME OF THE PARTIES: Ultra Drltech Engineering Ltd.

SECTION OF THE COMPANIES ACT: I & Bp Code 2016.
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MA 405/2017 IN Cp No. 29l I&BP/NCLT/MBA4AH/2OU

utst of the l'etiti(nr('r, Iist this matter for tomorro\l i.e. l.l.l1.2017

sd/- sdl-
B.S.V. PRAKASH KUMAR
\.Iember (Judici.il)


